
Company : Sol Infotech Pvt. Ltd.
Website : www.courtkutchehry.com

Indian Forest (Bombay Amendment) Act, 1953

25 of 1953

[12 May 1953]

CONTENTS

1. Short Title
2. Amendment Of Sections 52, 53 And 55 Of Act Xvi Of 1927

Indian Forest (Bombay Amendment) Act, 1953

25 of 1953

[12 May 1953]

PREAMBLE
An Act to amend the Indian Forest Act, 1927 in its application to
the State of Bombay.
WHEREAS it is expedient to amend the Indian Forest Act, 1927, in
its application to the State of Bombay, for the purpose hereinafter
appearing;
It is hereby enacted as follows :-
___________________
1. For Statement of Objects and Reasons, see Bombay Government
Gazette, 1953, Part V, p. 156.

1. Short Title :-

This Act may be called the Indian Forest (Bombay Amendment)
Act, 1953.

2. Amendment Of Sections 52, 53 And 55 Of Act Xvi Of 1927
:-

I n sections 52, 53 and 55 of the Indian Forest Act, 1927, for the
word "carts", wherever it occurs, the word "vehicles" shall be
substituted.


